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Wednesday, the 19th April, 2000/30 Chaitra, 1922 (Saka)
The House met at Eleven of the Clock, MR. CHAIRMAN in the Chair
ORAL ANSWERS TO QUESTIONS
TFE CHAIRMAN: We will take up Q. nos. 361 and 363 together.
Migration of Sikhs From Kashmir Valley

t361. SHRI SURESH KALMADI: tf
SHRI JHUMUK LAL BHENDIA:

Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether Government arc aware of the reported decision of certain
Sikhs families in Kashmir valley to migrate to other safer areas in view of the
recent carnage at Chattishingpora;

(b) if so, the steps being taken by Government to avoid such a situation
as happened with Kashmiri Pandits earlier; and

(c) the details of the security arrangements made to instil confidence
among the Sikhs in Kashmir valley?

THE MINISTER OF HOME AFFAIRS (SHRI L.K. ADVANI): (a) to
(c) There has been no report of migration of Sikh families from the Valley.
Security forces have strengthened the security arrangements in the Sikh
inhabited villages in the Valley by interalia providing security pickets. Security
Forces have also been asked to carry out regular patrolling and combing
operations in Sikh inhabited areas. It has also been decided to set up Village
Defence Committees in such villages, where sufficient volunteers are available.

Action against the Terrorists

1363. SHRIMATI JAYAPRADA NAHATA :
SHRI AMAR SINGH:

Will the Minister of HOME AFFAIRS be pleased to state :

t Starred Questions 361 and 363 were taken together.
1T The question was actually asked on the floor of the House by Shri Suresh Kalmadi:
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(a) the number of people belonging to minority community killed by
terrorists on March 20, 2000, in Anantnag district of South Kashmir,

(b) whether Government have arrested any member of the terrorist gang
found responsible for this massacre;

(c) ifso, the details thereof and the action taken to restore the confidence
of minority community;

(d) whether it is a fact that months before the visits of President of
U.S.A. to our country, intelligence agencies had predicted some spectacular
action by the militants in J&K; and

(e) if so, what precautionary measures were taken by the Central and
State Government ?

THE MINISTER OF HOME AFFAIRS (SHRI L.K. ADVANID): (a) 10
(e) A statement is laid on the Table of the House.

STATEMENT
(a) 35 persons.

(b) and (c) A local resident of Chittisinghpora was arrested for
participating in the massacre, and the security forces conducted raids on
terrorist hideouts resulting in the killing of a number of terrorists, alleged to
have participated in the incident. The security forces have already strengthened
the security arrangements in the Sikh inhabited villages in the Valley by inter-
alia providing security pickets. It has also been decided to set up village Defence
Committees in such Sikh villages where sufficient volunteers arc available.

(d) and (e) There was no specific inteiligence input regarding lerrorists
targeting the Sikh community, which has remained untouched ever since the
start of terrorism in the State of J&K. On receipt of inputs about escalation of
violence, prior to and during President Clinton's visit, the security forces had
been put on full alert.

SHRI SURESH KALMADI: Mr. Chairman, Sir, the whole country is
aghast about the recent carnage at Chattisinghpora. It was not hard to foresee
that during the Clinton's visit there could be some problems in Kashmir. 1
wonder why couldn't the security be beefed up in the Kashmir Valley during
the visit of Mr. Clinton? There were reports that wireless messages were
intercepted before the killings. This information has come to the ncwspapers
through the Home Ministry Sources. The wircless message which was sent

2



19 APRIL, 2000 RAJYA SABHA

out from Kashmir said, ¥ Sig1 arell =7 =1 3 2. This was a message transmitted

from this side. The reply which came from there was F7T 3 THMET & Q|
Now, this wireless message was intercepted a few days before the actual killings.
Why couldn't the intelligence take cognizance of that? What is the action
proposed to be taken against those who failed to act in spite of the wireless
message ?

SHRI L. K. ADVANI : Mr. Chairman, Sir, the whole House and the
whole country shares the sense of shock that the hon. Member has expressed
in so far as this hastly incident is concerned. I can only say that preceding the
US President's visit, there was an apprehension that something would be tried
in those days as usual on such occasions only to draw the attention of the
whole world that the situation of this kind cxists. Every single intelligence
input in this regard prior to the President's visit was discussed in three meetings
taken by the Special Secretary responsible for J&K in which the officials of
the State Government as well as other officials attacked has not been confirmed
in any of these intercepts. The intercept did indicate that there is a desire to
enact some incident during the period. For all this, all the State Governments,
not only of Jammu and Kashmir were duly warned repeatedly. All I can say is
that lately the President of the USA himself has made a statement saying, "I
feel unhappy because of my visit this kind of tragedy should have taken place".

«in a way, emphasising that what the militants did at Chattisinghpora was
directed only to send a message to him, and through him, to the whole world.
that they are determined to carry on with these kinds of nefarious activities,
come what may !

SHRI SURESH KALMADI: Sir, you have stated in your statement about
- the setting up of Village Defence Committecs. Actually, this has been going
on for quite some time. Are you planning to give arms to these Committees ?
Sikhs were asked to surrender the arms in 1980. Are they going to get the
arms back if they form these village Defence committees ? [ would also like to
know the progress of the probe institute after these innocent people were
killed. You are aware that a few people were killed. Five of them, it was
thought that they were the actual militants who killed the Sikhs and the bodies
were exhumed. After that it was found that they were innocent people. I would
like to know whether they will probe into both these things. What is the
progress of these probes? How many orphan children were there in these
areas and what do you intend to do about these orphans ?
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SHRI L.K. ADVANI: Sir, so far as the probes are concerned, both are
still on. Until they are completed and the Chief Judicial Magistrate gives his
report, we cannot do anything about it because bodies have been exhumed.
But portions of them have been sent for DNA test to finalise the whole thing.
Only after the DNA tests are done, the Magistrate would be able to give his
report. There in another judicial inquiry which has been ordered by the State
Government and both of these are on.

As far as the question of weapons is concerned, all Village Defence
Committees, wherever they are formed, are provided with weapons.

SHRI SURESH KALMADI: What about the orphans in that particular
area? How many of them are orphan children? What are you trying to do with
them?

SHRI L.K. ADVANI: A fresh notice would be needed to find out how
many orphans are there.

MR. CHAIRMAN: Shri Jhumuk Lal Bhendia. He is not there. Now,
Shrimati Jayaprada Nahata.

SHRIMATI JAYAPRADA NAHATA: Sir, as we are aware of it, the
law and order situation in Jammu and Kashmir has become worsened,
Lives of persons are not safe and secure due to terrorist activities. About 40
people have been killed in Chattisinghpora on 23rd March, 2000. at the
time of the visit of Bill Clinton, at Anantnag. Terrorists are still playing
with the lives of innocent people in Jammu and Kashmir. As per Press
reports, 40 peopel have been killed. But the statement mentions 35. I am
very much concerned about this. Jammu and Kashmir, once upon a time,
was a tourists' paradise. Now it has become a hell on account of the
continuous militant activities and the law and order sitnation worsening
day by day. In this situation, the precautionary measures taken by the
authorities to give protection to people are not satisfactory and they have
failed to curb terrorist activities. The general feeling of the people is that
the whole law and order should be handed over to the military to curb
militant activities, as it is apprehanded that there is no coordination between
the State police authorities and the military personnel. My question is
whether the Government proposes to use helicopter gun-ships of the Indian
Air Force on regular basis, to demolish militant hide-outs in mountains and
jungles in Jammu and Kashmir. If it is so, I would like to know the details.
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SHRI L.K. ADVANI: Mr. Chairman, the hon. Member is right that
Kashmir had been deemed a tourist's paradise for a long time. In fact, tourists
coming to India from abroad used to make it a point to visit Kashmir. But
ever since Pakistan has unleashed its proxy war against us and focused on
Kashmir, tourism in Kashmir, particularly since 1989, has dried down. It is
only in the last two and a half, or, three years that it has picked up again. In -
fact, in the year 1998-99, it was fast returning to normalcy. So much so that
the Amarnath Yatra and everything went on smoothly. I believe that it is this
setback in the proxy war received by Pakistan which is one contributory factor
to its invasion of Kargil. Again, the setback in Kargil that Pakistan suffered
because of the valour and sacrifices of our Armed Forces, ironically led them
to accentuate the proxy war and increase their activities. So, it is not correct
to say that all these years Kashmir has always been unsafe. The situation
improved towards the middle of 1999 and once again, after that, they have
again tried to accentuate it and we are trying to deal with it cffectively. We
feel that we will be able to contain it. So far as the other question is concerned,
I would say that the Army is playing its part very ably and effectively. But
saying that there is no coordination betwcen the State Government, the State
Police and the Army is not correct. There has been complete coordination and
so many meetings have also been held in the last six months. There are efforts
to sce that the elected Government of the State, the State Police, along with
the Army and the paramilitary forces put together, are able to deal with the
militants and with the proxy war. In Punjab also, the success came about
when the State -Police, the army and the paramilitary forces Iogéther tried to
contain militancy and they succeeded. In Kashmir also, we are confident that
this would happen.

#t 3R fE: y=a gwefa wegE, # A TR WIS/ e e
& 20 W=, 2000 Y I A=A H TS §F I TS F FoaEd T%1 YRR faa
wig - (SHIUI )

MR. CHAIRMAN : When the questions are clubbed, you are not given
a second supplementary.

it 3 T : wan o fog g & @ #fa & I v ffeia 21
ITAH FfT 6-7 Torirdiet &t & Helt g8 & o 3 50 9o & 918 § 1 @al
# =2f s w @ ¥ wife gef Ao ue F Faw 2w e e ¥ w7
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AAA 78 WAl 9t 9% T B F FOT i 3t sereen =6 9T v & fim ey
4 wn ugi W 9= gu fom aid ¥ it W e Sifgwaet srafe d aswd
FH Gt R TH YU AT w G ?

3it et FWT IMSATON : 37t ok 37 @ A ored il F 93 wieh &
101 fadrem ol TR ¥ 1 9w S } fF gfea F g e R uw. iR s oft
e & ST Ifem |l o i | W 140 F e T g | Tw-T
e H o e vy el )| A arfies @ srftrn v ReeelifE el seam
yaiy o o w1 ot T fre off wer @ wt W wnh R verde X R
3T vo5e W&y ik SHH MR R 98] Arfayary g s Y Mt it &
3R ¥ TR AN 59 e ¥ gl werra W wr )

DR. MANMOHAN SINGH : Mr. Chairman, Sir, 1 along with a number
of my colleagues, visited Chattisinghpora and we found a great sense of
insecurity among the population. The hon. Minister has stated that they are
establishing village defence committees. Sir, it is my submission that in the
situation that prevails in this valley now, village defence committees can never
play an effective instrument of providing sccurity because the terrorists are
armed with extra modern weapons and these village defence committces cannot
cope with the problem.

We discussed the matter with the hon, Prime Minister on our return
and he assured us that the Government would make more effective
arrangements for the 130 villages where the dominant Sikh population resides.
Now some action has been taken. But I would like to bring to the hon. Home
Minister's notice that in spite of the actions that have been taken, there is a
great sense of insecurity and we should not presume that migration is not a
possibility. The specific question which I would like to put to the hon. Minister
is that when all these ghastly incidents had happened, ad hoc compensations
are announced. But, as a nation, ['think we have no credible and effective
mechanism to look after the rehabilitation of the affected families, particularly,
where the bread-winner has been taken away by the cruel hands of the terrorists.
Since we have to live with this unfortunate situation in Jammu and Kashmir
for quite some time to come, would the hon. Home Minister consider
establishing a national council for effective relief and rehabilitation of the
terrorist-affected families?
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SHRI L.K. ADVANI : The hon. Member has suggested setting up of a
permanent mechanism to look after the rehabilitation of terrorist-affected
families. I would certainly consider it. But I feel satisfied that, though the
initial reaction of the Sikh population living in those villages was to quit
those arcas because there was insecurity, till now there is no migration as
such. This is a matter of satisfaction because one of the objectives of this
Chattisinghpora incident was to make the Sikhs to Icave that arca just like the
Kashmiri Pandits quit and migrated earlicr. This was aimed at another round
of ethnic cleansing. This was one of the objectives, apart from the fact that it
was intended to give a message to the President of USA, who was visiting
India those days. Apart from that, it was also intended to provoke some kind
of communal backlash, if possible. None of these things has happened. If
there is no migration also, the objective of Chattisinghpora incident would
have been completely defeated.

So far as the other aspect is concerned, it may or may not affect the Sikh
inhabited areas of the Valley. But it is our duty to see that the families, which
are displaced because of terrorism, are rehabilitated properly. As regards the
suggestion that a national council or a national mechanism or an institutionalised
arrangement should be made, the Government will consider it.

SHRI SWARAJ KAUSHAL : Will the Government consider recruitment
of members of the terrorist-affected families in the State Police and in
Paramilitary Forces for the purpose of rehabilitation and instilling confidence
in the terrorist-affected families?

SHRI L.K. ADVANI : Already directions have been given to the
Paramilitary Forces and an advice has been given to the State Government
that it would be good if we were able to recruit people from these areas. So far
as the Paramilitary Forces are concerned, steps are already being taken in
that direction.

DR. KARAN SINGH : Mr. Chairman, Sir, when we talk of rehabilitation
of the terrorist-affected families, [ would like the hon. Home Minister and
this hon. House to realise that in the last ten years lakhs of people have been
affected. As regards the people killed in the Valley itself, the estimates vary
from 25,000 to 50,000. There are widows. There are children. There are
Muslims. A lot of them are Muslims. The Kashmiri Pandits had en bloc
migrated from there. In Jammu border regions, at least, one lakh of people
have been displaced and are huddled in Jammu. It is not merely a question of
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rehabilitating the victims. The Government must come out with a policy to
rehabilitate all the communities which have been affected. I will reiterate that
the Muslims, the Hindus and the Sikhs, all the three communities, have been
very terribly affected in very large numbers.

It is a human tragedy of immense proportion. When an earthquake
occurs somewhere, everybody rushes there because there is an earthquake.
This earthquake has been occulring for the last ten years. But | fail to see that
upsurge of sympathy or understanding, either on the part of the Government
or on the part of the general public. I must point out that this requires a
paradigm shift in our consciousness.

SHRI L. K. ADVANI : It is different from the natural tragedy like an
earthquake, cyclone or rain, where those disturbed are almost in the same .
region. In this case, the migration which has taken place in the last ten years,
has disbursed the Kashmiri pandits, particularly, over a large area. It happens
in the areas where they are concentrated or where there are camps—they are
still living in camps even after ten years and the conditions are, no doubt,
harrowing. It is a harrowing cxperience for them because whole families
have been disrupted. If you were to visit any camp in Jammu or in Delhi, you
would realise how agonising the whole situation is. Therefore, what the hon.
Member has said is correct, but the solution lics in attending to the problem
in a right manner. Because we were of the view that it would be good if they
were enabled to go to their places of residence. Such a situation may arise.
We are exerting for that. The State Government has also drawn up some
plans for that. But until that happens, what has been earlier said by the
Leader of the Opposition is a matter we would certainly consider, and the
points made by Dr. Karan Singh would also be borne in mind.

197 VE-Se-I T TT0eR : ST SFIO Wi, T ST iR TR
A W g A SAREe g 3 wae @ 3 T 5@ w1 ERR fFa ek 3o
qorsi it €1 T ¥ T 7 A s fafe Te A 3 9 | S| iRy
ATHT 9% T 301 TR © o oI ot aere 9@ WY, aR-aR g8 S S
2| it 3 wer B o T TS = waen €, A § fag o Rt ts fedse
SR Had W wE 9 5 a9y wf iT A7E # wuen AET ¥ | 9% uw W ¥
e arex Q Ot TR foed el Sl gEEa, | SR AR wIEss wnT wniHe
¥ zufeu o8 o U ST % HER | WS o901 T ¥ | 39 HwH-V-FH W
wifer €1 o & A T Saed # <ol € | HIYER 3 AT @ S | el

tTransliteration of speech in Persian speech is available in Hindi version of the Debate.
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&, 9% 39 & o UT o § s ¥, Sifer ae of ds st mmen i &) w
i = ) & SR ore wra TR W dra W@ ¥ R S o S | st w9 et
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B a1 TEEEE B, 39 ATIR F ToTT HA A | W 9 T w0 foi wew ¥ ondt
&%, TR IR 9ed 3 of 316 | wer o % 95 e gienw 38 | [n g,
AfF A F IR A B arig T awm ¥ Q) 9% AR awe wA #taw @ gl
T YA ed, AT FER ROA Y | w9 97 g, qaemm  afam d—
Tz qt wew € T & i srem-oter e ¥ 1w @) BT @) gy wale €
-8 T aiE Tl | Wt @ i = 9 ¥ foag, 19 taeR 9 gee w1
¥ foru a7 v Trwsed w1 faafaen o w0 g sme) 9 @l 9 Yaer
HETA HC ST GE T N, WgEl N Ak 1 weng Arer 9 5 Ten
HEH TG TEgear frgee & W w1 awi W e frem wiwy w1t S
A T 1 9wl IS SR g9 I YAER FEIS TR HOT A 9§ W F fag
THATEE B 3R e forg TRarRe g | gafere # e g fafret wee
} Tenfiw wem fir e Trarsed ¥ faeifaer 9 3 gl $vard =g F s
AT S T At R wTe w1 faafad § aan Soam g F IR
e '

$iT ATt 0T SN : FHfa wered, 39 fawa & v foamm o @
WA = F ~w fsfim wfree 3 sedoet y& = &1 § gaaw § & R
i 3 o fovar } @Y smaw wfoas e gm # oge € wmowm g fE
Ige! Fdd 9 £ TR 19 3w, ¥4 U W HEaEt w7
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sit \Td=g Wehtwn et : worafa weie, § 7 foig W o v wean €
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T STIA o1 o R N FRT T mmﬁs@ﬁmﬁaﬁi =21 E R ec
TR 3H W 3TA¥E HEAET RO

SHRI KARTAR SINGH DUGGAL : I would like to know from the hon.
Home Minister whether the Government is aware that a substantial section of
the sikh people believes that the Chattisinghpora massacre was not done by
the Kashmiri militants but by what they describe as the Millijihad group in
the State. They believe that it was to shake the visiting President Bill Clinton
out of death that they committed this massacre. This fact was denied by
eminent Jathedar Tohra and even Sardar Man. But the people are not going
to believe them. I will read out a paragraph from an important journal which
is published in Chandigarh. :

MR. CHAIRMAN : Please put your guestion.

SHRI S. S. AHLUWALIA : Sir, it is uscless to read out this journal. 1it.
is a wrong information. I have visited that area thrice. [ went to
Chattisinghpora thrice. This is wrong. What he wants to read is wrong.
(Interruptions).
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MR. CHAIRMAN : Please put your question.

SHRI KARTAR SINGH DUGGAL : 1 would like the Government to
state whether any steps are being taken to disabuse the community of this
misconception.

SHRI L. K. ADVANI : Sir, it is our experience that this proxy war has
been going on over the last 15 years. Apart from attacking innocent citizens,
the agents and the perpetrators of this proxy war across the border have
constantly indulged in a systematic disinformation campaign.

This is part of the disinformation campaign which is going on. In fact,
the day the Chittisinghpora incident took place, the Indian Ambassador in
Washington happened to be here and he immediately told me that it was only
a matter of minutes before you would have someone or the other saying that
this has been done by the Indian security forces. So, the Indian security
forces have been doing a wonderful job in Kashmir for the last fifteen years,
and this is the kind of disinformation campaign which Pakistan has deliberately
unleashed all over the world. Let it not affect us. Let us not echo this kind of
thing. This is my humble request to the hon. Member and to everybody. All
the information that we possess shows very clearly that this is an act of
militants, inspired by the 1SI and about this there is no doubt. Who are those
militants? In the course of apprehending them if anything wrong takes place
and innocent people are in a way apprehended, action is being taken.
Therefore, whatever the State Government has done in this regard is being
supported by the Central Government.

SHRI J. CHITHARANIJAN : Sir, as has been said by the hon. Home
Minister, this tragic situation has been in existence for the last fifteen ycars.
I we go through the expericnce, certain things comc to our notice. So far as
the intelligence system is concerned, it has been built up to find out, to identify,
how these militants enter the area, how they move about. This could not be
understood by the Intelligence. That is one thing that is noticed. The second
thing is, even in the case of para-military forces, they are having weapons of
low quality, as compared to the weapons possessed by the terrorists. That is
also another handicap. Thirdly, when action is taken by the para-military
forces, of course, some slanders may be raised. But at the same time, as we
know about the police and the military, when such situations occur, if they do
not come across the persons who actually commit this thing, they will resort
to some action in order to create terror in the area so that this thing may not
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appear. Therefore, we do not consider all the allegations that are raised as
baseless. Even when one or two incidents happen, it will create a very bad
effect. Therefore, I would like to know regarding these three things; whether
Government will seriously consider the whole set-up of the intelligence system,
the weaponry that is provided to the para-military forces there, and also to see
that things like attack on innocent persons do not happen at all.

SHRI L. K. ADVANI : I have been dealing with this issue for the iast
two years and I would say that had it not been for the input that has been
provided by the various intelligence agencics, the situation could have been
far worse that way. After all, in these ycars on every occasion when there was
the Republic Day function, Independence Day function, a major VIP was
visiting Jammu and Kashmir, there arc inputs saying that they are going to do
something. Therefore, these precautions nced to be taken; these precautions
are taken and thercfore, tragedies which could have occurred have been
averted; even then tragedies do occur, and it is our constant endeavour to see
that the intelligence agencies function even more effectively than they are at
present and there is greater coordination. So far as arms are concerned,
constantly, we are trying to upgrade the kind of arms that we have because

" our adversaries have very sophisticated arms. They have got them from world
over here and there. The Afghan problem there resulted in s0 many
sophisticated arms being left which they fully avil of. Your last question was
about attacks against innocent people. I have already said it and I am happy
that a former Police official has endorsed this view that any attempt to merely
create terror and for that purpose, apprehending innocent people or killing

them, is not the right way to deal with a sitution of this kind.

SHRI NILOTPAL BASU : Sir, we completely agree with the under-
standing of the hon. Home Minister that ISI’s role is there in formenting trouble.
But, at the same time, we are also seeing that certain sections are using this ISI
scare to unleash some kind of a hate-campaign. In this context, I would like to
remind, through you, the hon. Home Minister, of a concrete assurance given
by the Government in this House about bringing out a White Paper on ISI’s
activities. Would the hon. Home Minister inform the House when that White
Paper is going to come out ?

SHRI L. K. ADVANI : Mr. Chairman, Sir, the Government is consider-
ing the matter and the Government would come forth with a statement on this
issue soon.
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SHRI PRANAB MUKHERIJEE : The hon. Home Minister has pointed
out, and correctly, that the security forces are doing their best in the given
situation. But, of late, we have seen that the security forces themselves have
become the target of attack and that those attacks have intensified. In this
connection, he has also stated that to provie some security support, a large
number of Village Defence Committees have been established. While putting
the question, Dr. Singh wanted to know the type of weapons and equipment
that had been given to the VDCs to effectively meet the situation. But the hon.
Home Minister, perhaps, escaped that part. | would like to know whether the
Government has made any hard assessment about the effectiveness of these
Village Defence Committees and if so, what has been the outcome of that
assessment ? In this connection, [ would also like to draw the attention of the
hon. Home Minister 1o the experiment which we had in Manipur. where, ulti-
mately, we had to abandon it, because the extremists and the militants took
possession of those weapons and equipment and they equipped themselves
with those very weapons and equipment that had been given to the VDCs. |
would like to know whether the Government has made any hard assessment
about the effectiveness of these Village Defence Committees.

SHRI L. K. ADVANI ; Mr. Chairman, Sir, the hon. Member is correct
that I had not replied to this aspect, which Dr. Manmohan Singh had also
raised. I can only say that the experience of Village Defence Committees in
Jammu and Kashmir is reasonably good. In fact, in some places, it has been
very good because these VDCs have been set up since it is just not possible for
the security forces to be physically there in so many thousands of dispersed
villages. It is in these places that the VDCs, though equipped with ordinary
weapons not with highly sophisticated weapons have acquitted themselves very
well. The comparison with Manipur is not quite corrrect because, in Manipur,
the problem has been that the militants have been able to get the arms from the
Police Stations themselves, not from any VDCs, whereas, here,in Jammu and
Kashmir, the VDCs have been very effective against the militants in many
cases. Several incidents are there, which can be cited, where the VDCs have
been the principal support or the principal protectors of that particular village.
Therefore, it is they who have been the principal targets of the militants in
many places. Our experience of that has been, on the whole, quite satisfactory.

SHR1 S. R. BOMMAL : Sir, the hon. Home Minister told the House
about the recent information being spread by the Pakistan Government. My
own experience, whenever 1 have visited foreign countries, is that our
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Missions/Embassies have a complaint that the Government is not supplying
them with full information and suggestions to educate the public of those
countries to build up international opinion in our favour. Pakistan is not only
giving a lot of publicity material but it is printing the material in the local
languages of those countries and getting them distributed to the general public.
That is how they are spreading information and building opinion in their favour.

Would the Government take note of this and take appropriate steps to
give our Missions/Embassies the required information and literature ?

SHRI L. K. ADVANI : Sir, it is the constant endeavour of the Government
of India in the External Affairs Ministry and our Embassies abroad to mobilise
public opinion against terrorism—particularly cross border terrorism and State-
sponsored terrorism. I think, iately, even in the world opinion, there is a
considerabie change in this regard and all the material, that is necessary, is
being provided to them. If any specific instance of any specific country has
come to the notice of the hon. Member, the External Affairs Minister’s attention
would be drawn to it.

SHRI CHO S. RAMASWAMY : Sir, the Kashmir problem is not a
problem concerning Kashmir alone and rehabilitation is not a problem
concerning the adjoining States alone. 1 think, all the States of the country
should be co-opted in the effort of rehabilitation. 1 would like to know whether
the Home Minister would assure the House that all States would share the
responsibjlity of resettling the refugees from Kashmir whether they are Pandits
or Sikhs. -

Secondly, on fake encounters, the death of innocents just could not be
avoided when the security forces are acting against terrorists and when terrorists
are mixed up with civilians. There could be, perhaps, some rare occasions
where some intentional killing of civilians could have happened. Would the
Government made a distinction between the two types of killings of innocents
before contemplating any action in the matter, '

Thirdly, the Home Minister said that in 1998-99, there was total peace
and tranquillity or almost near peace and tranquillity. What was the strategy
adopted by the Government prior to that, which enabled achievement of this
situation and would the same strategy be re-employed now ?

SHRI L. K. ADVANI : So far as the suggestion that the entire country be
mobilised to provide for rehabilitation of the displaced persons of Kashmir is
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concerned, this approach has not been adopted because for a long time, it has
been our desire—that Government of India’s as well as Jammu and Kashmir’s—
that to the extent possible, normalcy would be accepted only if the Kashmiri
Pandits, nearly 2,50,000 or about that size, who migrated from the valley, go
back to their own places and are able to live there in peace. That would be a
true stepping stone¢ for normalcy. Therefore, regarding them as permanent
refugees or accepting that they will not go back again and on that basis asking
them to settle down in different parts of the country has not been our strategy,
though in the course of their displacement for the last ten years, if they had
problems to get their children admitted in medical colleges or engineering
colleges, we have been trying to persuade the State Governments that in the
case of Kashmiri migrants, some liberal attitude should be adopted. This has
been the approach and I think, this approach would continue.

The second question, in respect of people, innocent people, who are
deliberately killed because of their mixing up with others, I think, any enquiry
always would bear this in mind. Therefore, 1 have said that a judicial inquiry
has been ordered in one case and a magisterial inquiry in another case. We will
come to a conclusion as to what exactly has happened after the report comes.
{(Interruptions). The change that came about was because of the coordinated
efforts of the Government of India, the State Government and the various
security forces working in cooperation, and also, of course, because of a
conscious effort that we should not react only after an incident has taken place.
In so far as identifying militants are concerned, agents of the countrics across
the border are concerned, we should be pro-active and our intelligence agencies
should be active.

SHRI ADHIK SHIRODKAR : Sir, the hon. Minister has rightly stated
that there are scattered village pockets and it is not possible to have the presence
of armed forces—para-military or the police forces, would the hon. Minister
consider providing them with walkie-talkies or similar wireless provisions so
that the moment there is an attack, there is a quick response from a strategically
located presence of military or other forces.

SHRI LALITBHAI MEHTA : Sir, so much time has been consumed on
this question. ...(Inferruptions)...

MR. CHAIRMAN : No. ...(Inferruptions)... Let me tellyou ... (Interruptions)...
I know many Members have spoken elaborately because it is an important
question ...(/nterruptions)... 1 thought you would also be thinking of the
importance of this question. ...(Interruptions)...
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SHRI L. K. ADVANI : Sir, when Village Defence Committecs are set
up, they are provided with weapons. Sometimes they are given communication
equipment also but not invariably. But, we would keep this in mind. I am told

“that 1200 sets have been provided. There are in all 2484 Village Defence
Committees having two or three SPOs, Special Police Officers. In all there arc
about 18,000 Special Police Officers in the State. So, the Village Defence
Committee network in the State is a large one and is by and large effective.

WY, TR AEd - Hime, W 9R @ st iafafia < Rgwm A
Tanfea o w1 @ E, SR gurEl @ ¥ I F e g e weet s | T
o1 o fEgar st qiftrmm | S 9 R, 3 WSS IR R S TS o |
TeTE B e wmE off 12 iR T wwa ot wh ) T < o |t faeier st we-
HYHR St AfEFRwT @ faem aret stais d9m €, 30 W ars @ % fag =g ol
| AW o vgw g R 1 H 9 e WSS 9 s A & snfer wn aew
27 ¥ ormar € faend € | 99 HRiE ® 90 Torlt W wAR wam s g ¥, s
S oL o g € AR A F e g8 1 @ wEii gt € o awi -3
. AR R ¥ @ ER Y W F a2 Qe 1ot deeefen st ° v
HX 95 AIEN SN o Y A ssHRel 9% el T o1 TR v fa wifafesa fom
=nfew 1 ar 9 gu ¥, WM vt e ¥ dfe v ar ame s ¥, et et s
2 @ ol mWw R wEfi gt # o 39 wEten w A F A i 9 @ o
R ¥ ot 3% fou 9 S - S usdl € 7 S9ehl Ak € T wea
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& 9 FE o TF T At $-39 SR W IR A 9 qH A T 1 [ was there,
sired HifeT o 91 T IR ST TR 41 9K €1 9T AR He o aw o Ry e =
% fore g8 & @0 A Soe 9 @ 9% 69 dwe T Sl €1 F 36 fag
Sifafewa fm ¥ 2
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ot ot g% ® o weefvrre 1 5% § A gaen fae = et ¥, |wen yie
1t & 1 ool &9 781 957 IHRA | T 76 5 Tereem ¥ ot @6 Srer-ar e @ wwi
W AR T g6 AET ¥ | s ) o ¥ gy € awi got fifen § fp ar ommen
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H aR e wva et § 1 for witen F o dve # devime aitet frar o,
IaF IR A foram feman = @1 § ofR ww Frog viver € foren s 1 et g et
/T ¥

SHRI S. VIDUTHALAI VIRUMBI : Mr. Chairman, Sir, from replies we
came to know that arms have been provided to the citizens and the Village
Defence Committees have been set up. What we want to know from the hon.
Minister is, whether the Government has given any self-defence training to
the inhabitants of the sensitive areas and if it is not given, whether the
Government has any proposal or the Government would ensure that such a
type of self-defence training would be given to the citizens inhabiting in the
sensitive areas. Along with it, the military dictators of Pakistan should
understand that, as far as the unity and integrity of his country is concerned,
we will stand, cutting across party lines, as one man and protect this country.
This meassage should go to Pakistan from this august House. I want to know
whether you have got any proposal or whether you have taken any action to

give self defence training to the citizens living in the sensitive areas bordering
Pakistan.

SHRI L. K. ADVANI : When the Village Defence Committees are set up,
the services of ex-servicemen are utilised, who are, in a way, already trained.
Or, if some brief training is necessary, that has also been given. I fully appreciate
what you have said that so far as terrorist and proxy war issues are concerned,
the message to the whole world should be that the nation is united on this issue
and there are no two opinions on this.

Poverty in Maharashtra

*362, SHRI SURYABHAN PATIL VAHADANE : Will the Minister of
RURAL DEVELOPMENT be pleased to statc :

(a) whether it is a fact that the poverty is going up day by day in rural
arcas of Maharashtra, particularly in backward and adivasi areas of the
State ;
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